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To,

The Registrar,
National Green Tribunal
Principal Bench, New Dalhi.

Subject- Factual and Action ta ri in compliance of order dated 06.05
498/2024 “Shrichand V/s State of U.P. & Ors.

Respected Sir,

In the above noted case, Hon'ble Tribunal has given direction as below :-

“In this Original Application, the Applicant has raised the grievance against lllegally operating Brick Kilns
in district Mathura. Submission of counsel for the applicant is that Mathura falls between the NCR and Ta)
Trapezium Zone (TTZ) and the respondent brick kilns are operating In the densely populated area by using
hazardous waste llke spent organic, solvent, oily residue, pet coke, filter press cake, plastic rubber, leather
waste etc. as fuel and affecting the ambient air quality, Learned counsel for the applicant has also referred to
the list of brick kilns against whom the closure orders have been passed filed on page no. 124 of the paper book
and has submitted that inspite of the closure order the respondents brick kilns are operating. He has also
submitted that the respondent’s brick kilns do not have the €TO and they are not following the requisite
norms.”

In the above case all mention Brick Kiln (i.e. 1-M//S Jai Shri Ram Bricks Industry, Khasra No.-371, Ujhani
Bangar, Chhata, Mathura, 2-M/S Shri Gopal Bricks Industry, Khasra Ne.-357, Ujhani, Chhata, Mathura, 3-M/5
Shri Dauji Maharaj Bricks Industry, Khasra No.-258 , Ujhanl Bangar, Chhata, Mathura, 4- M/5 Shri Ganesh Bricks
Industry, Khasra Mo.-716,718, Bukhrari, Chhata, Mathura, 5- M/S Haribaba Bricks Industry (Old Name M/s
Ganesh Bricks Industry), Khasra No.- 226 , Ench, Chhata, Mathura (Actual Name- Urban Bricks Udhyog), 6 M/5
Pari Bricks Industry, Khasra No.-50, Ench, Chhata, Mathura [Actual Name- Pari Bricks Udhyog), 7- M/5 Jal Baba
Mohan Ram Bricks Udhyog, Khasra No.-218, Ujhani Bangar, Chhata, Mathura, 8- M/5 Jai Falari Bricks Udhyog
(Old Name- M5 Krishna Bicks Industry) , Khasra No.- 215 A, 213, Ench, Chhata, Mathura [Actual Name- lay Baba
Falari), 9- M/5 55 Bohre Bricks Industry, Khasra No.-254, Ujhani, Chhata, Mathura (Actual Name & Address- 5.5.
Bohare li Ent Udyog, Khasra No.-245, Ujhani, Chhata, Mathura], 10- M/S Jai Durge Maa Bricks Industry, Khasra
No.-621, Bda Bangar, Chhata, Mathura, 11- M/5 Madhavdas Bricks Industry, Khasra No.-194, Shajadpur Bangar,
Chhata, Mathura, 12- M/5 5ai Baba Bricks Industry, Khasra No.-116,117,118, Moghai Bangar, Chhata, Mathura,
13- M/S Pahat Bricks Industry, Khasra No.-28/2, 29/2, Bda Bangar, Chhata, Mathura, 14- M/S Baba Bricks Field,
Khasra No.-231, Shernagar Bore, Chhata, Mathura, 15- M/5 Kishori Bricks Industry, Khasra Mo.-262, Shernagar
Bangar, Chhata, Mathura, 16- M/S Baba Bricks Field, Khasra No.-66 , Bda Bangar, Chhata, Mathura, 17- M/S
Bohre ji Bricks Company, Khasra No.-353,170, Bangar, Chhata, Mathura, 18- M/S Shri ji Ent Udhyog, Khasra No.-
33, Ujhyani Bangar, Chhata, Mathura, 19- M/5 Shri Ram Ent Udhyog, Khasra No.-26, Ujhyani Bangar, Chhata,
Mathura, 20- M/S Patel Ent Udhyog, Khasra No.-122, Rampur Bangar, Chhata, Mathura{ Actual Mame- Patel
Bhatta Company)) are situated in Tehsil-Chhata, District-Mathura, which not falls in TTZ area. Inspection of all
brick kiln has been done by this office and it is found that no brick kiln in used hazardous waste like spent
oganic, solvent, oily residue, pet coke, filter press cake, plastic rubber, leather waste as fuel, Brick kilns are using
only blomass as a fuel. Details information In annexed in annexure No.-1. Along with complete inspection report
is annexed in Annexure no.-2",

Accordingly a factual Action taken report is being submitted with the present letter for kind perusal and
further action in this regard.

Your faithfully,

Enclosure-As Above,
Region@t Officer
C.C -
1, District Magistrate, Mathura.
2, Member Secretary, UP Pollution Control Board, Lucknow,
3. Chief Envirenmental Officer (CEQ-4), UP Pollution Control Board, Lucknow. j_,,.-#
4. Chief Law Officer, UP Pollution Control Board, Lucknow. Reglonal Officer
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Status of Brick Kiln Mentioned in 0.A, NO.-498/2024

5. NO. Name of Bricks kiln Consent Status | Action against Bricks kiln Remark

M/S Jai Shri Ram Bricks Industry,

1  |Khasra No.-371, Ujhani Bangar, |Up to 31-07-2029 - Complied
Chatta, Mathura
M/S Shri Gopal Bricks Industry, ﬂ:ﬁ‘;’: Emmﬁ m

2 |Khasra No.-357, Ujhani, Chatta, No dated 31.12.2023 of Mot Complied
s Rs.10,00,000/-
M/S Shri Dauji Maharaj Bricks i{:lm”] H” E{;‘Ehﬁ:j

3 |Industry, Khasra No.-258 , Ujhani No " £ Not Complied
Bangar, Chatta, Mathura d"“:fz: '1'51&2}%‘,23
M/S Shri Ganesh Bricks Industry,

4 |Khasta No.-716,718, Bukhrari, No E'“E:"lmﬂ;:f;;;’;;; °% | Not Complied
Chatta, Mathura g
M/S Haribaba Bricks Industry{Old
Name- M/S Ganesh Bricks

5  |Industry), Khasra No.- 226 , Ench, [ Up 1o 31-07-2029 - Complied
Chatta, Mathura { Actual Name-
Urban Bricks Udhyog)
M/S Pari Bricks Industry, i e

¢ |KhasraNo.-50, Ench, Chatta, - Closure Order Issued on E‘f"’" :d'“b‘: : ’f
Mathura (Actual Name- Pari dated 29.03.2022 i -
Bricks Udhyog) i
MJS Jai Baba Mohan Ram Bricks Cfﬁ;’;‘f‘dﬂ' '““‘;C“

7 |Udhyog, KhasraNo.-218, Ujhani Mo s Mot Complied
Bangar, Chatia, Mathuca imposed ou dated

: ’ 31.12.2023 of Rs.10,00,000/
MJS Jai Falari Bricks Udhyog
{Old Name- M/S Krishna Bicks
Closure O

g |Industry) , KhasraNo.- 215 A, 213, No i 2’;‘?3]5;;"3 o0 | i Bonii
Ench, Chatta, Mathura {Actual dated 29.03.
MName- Jay Baba Falari)

7




Status of Brick Kiln Mentioned in O.A. NO.-498/2024
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5. NO. Name of Bricks kiln Consent Status | Action against Bricks kiln Remark

M/S 8§ Bohre Bricks Industry,
KhasraNo.-254, Ujhani, Chatta,

9 |Mathura (Actual Name & Address- No m”:“ﬂ&”;:‘;’;ﬁff on | Mot Complied
5.8. Bohare Ji Ent Udyog, Khasra s
Mo.-2435, Ujhani, Chhata, Mathura)
M/S Jai Durge Maa Bricks Closure Order Issued by

10 |Industry, KhasraMNo.-621, Bda Mo HO, EC issued on dated | Not Complied
Bangar, Chatta, Mathura 31.12.2023 of Rs5.6,37,500/-
M/S Madhavdas Bricks Industry, Closure Order Issued by

11 |KhasraNo.-194, Shajadpur Bangar, No HO.EC issued on dated | Not Complied
Chatta, Mathura 31.12.2023 of Rs.2.25,000/-
M/S Sai Baba Bricks Industry, Closure Order Issued by

12 |KhasraNo.-116,117,118, Moghai No HO. EC issued on dated Not Complied
Bangar, Chatta, Mathura 31.12.2023 of Rs.6,75,500/-
M/S Pahat Bricks Industry, Closure Order [ssued by

13 |KhasraMNo.-28/2, 29/2, Bda Mo HO. EC issued on dated Not Complied
Bangar, Chatta, Mathura 31.12.2023 of Rs.6,75,000/-
M/S Baba Bricks Field, KhasraNo.-

14 |23], Shemagar Bore, Chatta, Up 10 31-07-2029 - Complied
Mathura
M/S Kishori Bricks Industry, El““‘" . g{':dﬁ Issued as

15 |KhasraNo.-262, Shernagar Bangar, No well s, 5L mgased on Not Complied
Chatta, Matt dated 31.12.2023 of

Bs.4.00,000/-
M/S Baba Bricks Field, KhasraMNo -
i {17 - :

W Y Bds Danges, Chints, Miburs |20 2 17072029 Complied
M/S Bokiie 55 Bricls Couipii, ﬁ:ﬁ':: g;f;' I“'”:: s

17 |KhasraNo.-353,170, Bangar, No : mposed o1 Not Complied
Chatia. Mathurs dated 31.12.2023 of

' Rs.10,00,000/-
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Status of Brick Kiln Mentioned in O.A. NO.-498/2024

Name of Bricks kiln

Consent Status

Action against Bricks kiln

—
Remark

M/S Shri ji Ent Udhvog,
KhasraNo.-33, Ujhyani Bangar,
Chatta, Mathura

Up to 31-07-2029

Complied

M/S Shri Ram Ent Udhyog,
KhasraMo.-26, Ujhyani Bangar,
Chatta, Mathura

Up to 31-07-2029

Complied

20

M/3 Patel Ent Udhyog, KhasraNo.-

122, Rampur Bangar, Chatta,
Mathura Actual Name- Patel

Bhatta Company))

Up to 31-07-2029

Complied
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o
Uttar Pradesh Pollution Control Board

"a_,h L Building. No TC-12V Vibhuti Khund, Gomti Nugar, Lucknow-226010
Py 0523 ITHATE ITIHI, Fan (32374004, Frinail mfogmeppeh in, Wehsre wewm ppc com

212255/UPPCB/Mathura{UPPC BROVCTOMoth MATHURA/Z024 Date: 03/07/2024
Ta,
Mis
M/S JAI SHRI RAM BRICKS UDYOG _
KHASRA NO. 371, UTHANI BANGAR, Application 1d- |
CHHATAMATHURAMATHURAMATHURA, == 16676568 |

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Frevention & Control of Pollution)
Act, 1974 and under Section-21 of the Alr {Prevention & Control of Pollution) Act, 1981 |

CCA is hereby granted to M/S JAL SHRI RAM BRICKS UDYOG located at KHASRA NO. 371,
UJHANTI BANGAR, CH HATAMATHURAMATHU RAMATHURA.,. subject to the provisions of the
Water Act, Air Act and the orders that may be made further and subject to following terms and conditions

I This CCA M/S JAI SHRI RAM BRICKS UDYOG granted for the period from 04/06/2024 to
31/07/2029 and valid for manufacturing of following products.

(8  Product Quantity Unit
il"{u . - :
|1 | Brick-20000 Pes/iday | 20000 Numbers/Day !

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
(1) The daily quantity of effluent discharge (KLDY) :-

| Kind of Effluent | Quantity(KLD) | Treatment faility | Discharge point |
 Domestic 1.0 KLD Septic Tank !

(ii} Trade Effluent Treatment and Disposal ;-The applicant shall operate Effluent Treatment Plant comsistng
of pimary/secondary and tertiary treatment as is required with reference to influent quantity and quality,

In casc of stoppage of functioning of ETP, production has to be stopped immediately and this Board has 1o
be intimated by fax/phone/email with a report in this regard 1o be dispatched immediately.
(1) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for pardening etc. Quality of the treated effluent shall meet to the following general and specific standards us
prescribed under Environment (Protection) Rules, 1986 and applicable 1o the unit from time-to-time :-

Industrial Effluent Quality Standard

SNo. | Parameter | Standard |
(iv) Sewage Treatment and Disposal ;- The applicant shall provide comprehensive STP as is required with
reference 1o influent quanlity and quality.In case of stoppage of functioning of STP, production has 1o be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard 1o be
dispatched immediately.



(v) The treated sewage shall be reused in gardening as
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far as possible. The STP shall be maintained

continuously so as to achieve the quality of the treated sewage 10 the following standards.

SNo.[Parameters Standards

f 1 | pH | 6585
S 1 BOD (mgiL] 30 mgl .
L 3 TSS (malL) 100 mg/ |

3, Conditions under Air {Prevention and Control of Pollution) Act -1981 as amended :-
1) The applicant shall use following fucl and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same

continuously so as to achieve the level of pollutants to

the following standards.

Adr Pollution Source Details

S No. Air Type of fuel  Stack no | Control Height of
Pollution Device Stack

|_ Source

L1 Brick Kiln | WoodToori | 1 Particulate | 30 Meter |
fCoal | Matter above G.L. |
Emmission Quality Standards

ii]_!ﬂn. | Stack no Parameters I Standards

L1 1 1 | Pariculate Matter As per norms

In case of stoppage of functioning of air pellution cont

immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be

dispatched immediately
{it} The unit will not use any type of restricted fusl.

1ii} Noise from the DLG. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as preseribed for respective

areas/zones (Industrial, Commercial, Residential, Silenc

Day time : from 6.00 a.m. 1o 10.00 p.m., Night time: from | 0.00 p.m. to 6.00 a.m.

1ol equipment, production has to be stopped

e} which are as follows -

Standards for | Industrial Commercial| Residential | Silence

Moise level in Area Arca

(db(A)Leq

Area Lone

. Day |Night| Day |Night| Day |Night| Day | Night
_ Time | Time | Time | Time | Time | Time | Time | Time

75 | 70 | 65 | 55 | 55 | 45 | s0 | 40

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

{1} Environment Statement in Form-V of Environment (Protection) Rules, 1986,

{ii} Quarterly compliance report of the CCA, photograph of ETF/APCs/Waste Storage Area.

5. Comnpetent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & peneral conditions. Non compliance of any provision of
thig CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.
7. In compliance 1o the G.O 1011/81-7-2021-09 (Writ)2016 dated.13.10.2021 issued by Department of

Environment, Forest and Climale Change, Uttar Pradesh. Y

per the S0P available at URL:-hitp-i'www upecp.inTrainingSession aspx for ensuring timely compliance of

ou are directed to develop Miyawaki Forest as




is direction, you arc hereby directed to submit a bank guarantee with minimom validity of one year of the
amount cquivalent to the sum of mitial consent fecs (Ajr and Water) or Rs. 50,000/~ (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of jssuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

&, If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTQ will be revoked.

General Conditions:-

1. The applicant shall get analyzed the samples of effluent’emission/hazardous wasles at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly.at one disposal peint.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it 15 found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be nitizted against the applicant,

3. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains ete. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Contrel equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.
7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

B. Whenever due 1o any accident or other unforeseen act or event, such emission occurs or is apprehended 1o
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In casc of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be

reported 1o Board's offices. The industry shall be lable w pay compensation also in such cases as decided by

the Competent Authority,

I'l. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacily/'manufacturing process/capacity enhancement e, or any change in effluent discharge

pOInt or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

. The Brick kiln shall comply with all conditions mandated in Environmental Clearance issued by District
Environment Impaci Assessment Authority (DETAAVSEIAA. Validity of this consent shall be void if
Environmental Clearance’s validity lapses as this consent are being given in view of same,

2. Entire moving ared arcund the Brick kiln should be paved with the bricks to minimize the fugitive dusi
emission from Brick kiln operations

3, Brick kiln shall install/maintain flue gas monitoring platform/port hole/ladder attached to stack ai all
times.
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4. Brick kiln shall submit quarterly monitoring report of stack and ambient air quality from a
certified/approved/ NABL accredited Laboratory,

3. Brick kiln shall use good quality pulverized coal only for firing. This consent shall be deemed void if any
unauthorized/restricted fuel like rubber/scrap/tyre! oily residue/ pet coke/ plastic/ leather cutting ete. is used.
6. Brick kiln shall ensure adequate plantation of trees/shrubs and maintain green belt alon g with proper
system for water sprinkling within its premises

7. Brick Kiln shall comply with Sohd Waste Managemeni Rules, 2006 and Constrection and Demolition
Waste Management Rules, 2016,

8. Brick Kiln shall submit Environmental Statement in prescribed form as per Rule 14 of Environment
( Protection) Act, |98,

9. This consent is valid only for products and quantity mentioned above. Brick kiln shall obtain prior
approval before making any modification in product/process/fuel failing which consent would be deemed
viond, b

t0, Brick kiln shall not operate D.G set without acoustic enclosure,

1. Kiln shall abide by directions given by Hon'ble Supreme Court, Hon'ble High Court, National Green
Tribunal, Envirenment Pollution (Prevention and Conirol) Authority, Central Pollution Control Board,
TTZA and Unar Pradesh Pollution Control Board for protection and safeguard of environment from time to
time,

12. Brick kiln shall provide permission to this office issued by Zila Panchayat, GST and Mining Department
within three month from date of issue of this consent to operate.

13, Brick Kiln shall be operated in such a manner that ambient air quality should not be adversely affected.
14. The brick kiln should installed lightning arrestor as per the PWD norms or any other standard design for
brick kiin to avoid the damage to stack caused due to | ghining attack.

15. Compliance report of this consent order must be sent to this office within two months.

16. Ash content should be used for low lying land filling in a scientific manner.

I7. The brick kiln must ensure full compliance of prescribed emission standards as netified by Ministry of
Environment and forest, Govt, of India via serial No. 74 of Schedule I in notification no. GSR 543(E) Dated
22.07.2009 issued under Environment ( Protection) Rules. 1986 and as Amended.

I8. The brick kiln should regularly maintain Air Pollution Coniral System {APCS) so that it meet stipulated
standards,

19. The brick kiln shall be comply the conditions regarding fly ash utilization notified by MOEF & CC
Govt.of India from time to time.

20. The Brick Kiln shall be convented as per jig-jack technology before next season.

21. Brick Kiln shull be used at list 20% bio briguette as a fuel as per availability Order given by Hon'ble
N.G.T, in case O.A, No. 1182013 Vikrant Kumar Tongad Vs Environment (Prevention and contral of
Pollution) Authority and others

22. The industry shall meet the following National Ambient Air Quality standards in respect of Noise.

Day time (6 AM to 10 PM) - 75 dB (A}

Night time (10 PM to 6 AM) - 70 dB {A)

23. Brick Kiln is liable to pay compensation for any environmental demage caused by it, as fixed by the
Hon'ble Supreme Count, High Court, National Green Tribunal, Central Pollution Control Board and Uttar
Pradesh Pollution Contro] Board,

24, The applicant shall make an application along with prescribed fee for grant of renewal of consent at
feast 30 days before the date of expiry of this consent,

25. Any amendments/revisions made by the Board/CPCB/MOEF in the APCS/emission/stack heigh
standards shall be applicable to the Brick Kiln from the date of such dmendments, revisions,

26, The Brick kiln will submit revised lease deed one month prior to the expiry of the same. If the brick kiln
fails to submit the revised/'extended lease deed one month prior to the expiry of the same, then the carlier



onsent fee deposited by the Brick Kiln will stand forfeited and the brick kiln will have to apply fresh
consent along with the requisite consent fee.
27, The brick kiln will not start any mining aclivily viz-a viz the operation of this brick kiln is concerned,
without abtaining Environmental Clearance from the Competent Authority prescribed for said purpose. The
Brick kiln will obtain Environmental Clearance under EIA notification for mining of brick clay to be used as
raw material for the manufacture of Bricks.
28. The Board reserves its right to modify above conditions or stipulate any additional conditions including
revocation of this order, in the interest of environment protection,
29. Ensure the compliance of O.A. No.-93/2021 Mukesh Kumar Aggarwal V/s. Central Pollution Control
Board dated-09-05-2022.
30. Ensure the compliance of notification of MOEF dated-22.02,2022.
31, Ensure the compliance of Hon'ble Supreme Court, High Court & NGT given time to time,
1. Ensure to compliance of CPCB direction given time 1o lime,
43, As per the notification of MOEF Govt. of India dated 22.02.2022 the aforesaid brick kiln should be
converted in Zig-Zag/Endused draft/Natural draft before next season of operation of Brick Kiln ie. (U plo
February-2024). failing which this CTO deem to be void automatically without prior notice
34. As per Hon'ble NGT Order operation of Brick Kilns shall be allowsd from March to June only.
33, The Brick Kiln must produce bricks as per CTO permission only.
3. The moving area around the main Brick Kiln must be paved.
37, There should be arrangement for water sprinkling on earthen surface inside the premises of Brick Kiln
unit, moving area during operational hours to prevent dust emission.
38. The Brick Kiln operators should develop a buffer zone cover along the periphery to arrest fugitive
particulate matter from spreading out.
39, The Brick Kiln must be covered permissible agriculture fuel.
40. The Brick Kiln should be fixed a display board with all the details at the entrance of the unit.
41. Not with standing anything contained in this conditional letter or consent, the Board hereby reserves the
right and powers under Section 27(2) of the Water (Prevention & Control of Pollution) Act, 1974 and its
amendments thereof and under Section 21 of the Air (Prevention & Control of Pollutjon) Act, 1981 and its
amendments thereof to review any and/or all the conditions imposed herein above and to make such
variations as deemed fit for the purpose of the Acts by the Board.
42, This CTO is valid for only approval production capacity 20000 BRICK/DAY
41, In case of failure to comply with any of the censent conditions, the consent order issue to you stands
automatically revoked without any notice on this behalf, )

Pankaj Doalyese

Yadav Tcsesw
Regional Officer
Mathura
Copy to:

[ Cigitaly signed
Chief Environmental Officer (Circle-4), U.P. Pollution Control Board, Lucknow Pankaj

Yadav nesieew
Regional Officer
Mathura

By Pankaq Yady
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.+, EVERGREEN ENVIRO TESTING LLP
Address - Plat No. 047, 1st Floor, Block-F, Surajpur, Sita-B, Industrial Area, Greater Noida,

Gautam Buddha Nagar, U.P.- mm&mm ER
Emal n"?mmwm;m} Webslie ; wvw.evergreeneciab.com

ISSUED TO T TS BABA BRICK FEILDS

Sample Identification No. ¢ | EETR/E/ZT0S24/010
~Tesl Report Mo. & Date ' | EETR/E/270524/010, DATE: 30.05.2024
Sampling Mathad : | As per CPCB Nom's
| Sample Description : . | Stack Emission :
_ Sample Collection Date 1| 26.05:2024 _
Sample Collected by : | EET Representative
| Date of Sample Receipt : | 27.05.2024
mmw 3 27.05.2024 To 30.05.2024
AMALYSIS RESULT
Refamenoe 1 EP A std.
Sampled By - EET Representalive
Hame of Plant & Sectian - Stack Embssion (Brick)
Emission souwta Monitored ; Birick kilm (20,000 Brick /day}
Homnal Oparafing Scheduls + Az & when naguired
Type of Chimney (Acc kel : Brick
Type of Fual : + Agra Fusl
Stack Helght in Meter from Ground Level (mir) 30
Diameter of Stack miy. L
Sampling Duration frrin) i E2
Purpose of Manilering + Azspssment of Polution Loed
Pararratars Manliaing PM, Mo, O Sax =
Stack tempamture (<C) 308
Ambsant Tariperature («C) 40.1
Stack Velochy (M/Sec) 4,82
Cusantity of Emission {Nm3hr 108758.112
I Fan with Seffing Chamber
r )
5. NO PARAMETERS UNITS RESULTS EMISSION TEST METHOD
LIMITS
: AS PER CPCE _
1. | Pariculate Mather (PM) mg/Nm? 581 750 15 : 11255(P-1)
2 | Owides of Kérogen mgNm? 48.35 Kot specified | |5 : 11285(P-T)
3| Carban Monaxide (as GO) %% by Vol, R 10 5 1 132701862
4| Sulphur Dicdde mgiNm® 18.82 Mot speciied | 15 ; 11258(P-2)

] '.'-"“:"_..
[ g Wurnar
| Mow: . mwhﬂrﬂuwh_h'tw_mﬂ
I 2. Perlshabiy samplees wil Mﬁﬂmmﬁm“m"”“'m" .
- mmmhm“MWMM&um' 2 0
| 4. Subject'o G- Helda Jurlsdicion, ; ot s Ussd In part or full 5 any medly witbout prior permisl

An 150 5001 2018, 150 14001 : 2015, 45001 : 2016 Enviranmental Laborstories
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EVERGREEN ENVIRO TESTING LLP

Address : Plot No. 047, 1st Fioor, Block-F, Surejpur, Site-B, Industrial Area, Greater Nolda,
Gautam Buddha Nagar, UL.P.- 201306

Ph. : 01204950379, 7428487870, Mob. : +01-8010087998, 0843079162, 7082197942
Email |0 : evergreeniab03@gmail.com, Info@evergreeneciab.com, Websiis - www. avergreeneciab.com

TEST REPORT

TC-1273%

T - WS BABA BRICK FEILDS
ISSUED TO KHASRA NO. 68 VILLAGE BADHA BANGAR TEHSIL
GHHATA DISTT. MATHURA, U.P. 281401
" Gample Identfication No. * | EETR/E/260524/031
Test Report No, & Date EETR/E/250524/031, DATE: 30.05.2024
| Sampiing Mathod : | As per CPCB Norm's
Sampla Description i Stack Emission =
 Sample Collection Date : | 25.05.2034
Sample Gollectad by : | EET Represaniative
| Date of Sampie Recaipt : |'25,05.2024
Analysis Duration 25.05.2024 To 30.05.2024 o
AMALYSIS RESULT
Faferencs : EEET.H.dﬂ
Sampled By : EETR
Hame of Plant & Section ¢ Stack Emission (Brick)
Eméssion sounca + Brick ldin (20,000 Brick fday)
Mormal Operating Schedule ¢ As & when requined
Type of Chimney (Acc Meatal) = Brick
Type of Fusl : Agro Fusl
Stack Hoight in Metar from Ground Love! (mir) 30
Diameter of Stack mir. 4 t4.4
Sampling Duration {min) ]
Purpaea of Moniloring - Assnssment of Pollution Lisad
Morstoring ¢ PR, Mo, Co, Sox
Stack {=C) 1382
Ambiend Temperature (~G) . 40.8
Stack Vlocity (M/Sec) (50
Quantity of Emisaion (Nmhr) 1121758114
APCS ID Fan with Setting Chambar
|
B, ND, PARAMETEREG UHNITE RESULTS EHJ&?TIEH TEST METHOD |
u
o ¥ n s AS PER CPCE
1 Particulale Matier (PM) mig/Nm? 852 750 IS : 11255(P-1)
2 | Oxides of Narogen mg/Nm? 45.98 Mot specihed | 15 : 11286(P-T)
|3 c-h-mnhmﬂdnucrﬁ % by Vol. 0.2 1.0 IS : 132701982
| Buphur Dioxide mg/Nm? T80z Not specified | 15 : 11255(P-2)
it Evergreen Envigs ::m, P
SHIVANI PUNDIR Mﬂﬂﬂﬂihﬁ.;ﬂ-m
Chipn= Kumar Singh

Hate ; 1. The resul Tisted refer only io be Tested samples.and applcable parametars.
2. Perishable semples will bo destroyed aer 15 days of sampling,

3. This report cannol be used &3 enidance in e court of law and cannot ba used I gt or ful in sy misdis withoul prior permission,

4, Subject o Gr, Molda Astedicton.

An 150 9001: 2015, 150 14001 : 2015, 45007 : 2018 Environmental Laboratories
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Lot and Ressarch Sapslcas

Ecobal Research &

Development Centre
(A Divlsion of Ecobal Energy System LLP)
ECOBAL e oo bt ot
Industrial Area, District Ghaziabad,
Utiar Pradaah = 201001
Emmm: Ma,: 0120-4483851
20
TEST REPORT
STACK QUALITY ANALYSIS
~ | M/SSHREE J1 EANT UDYQG KHASRA NO. Date of receipt 200672024 |
Issue of test repont 31 UIHAN] BANOAR TEHSIL CHHATA Eclpa e 7l
A b DIST. MATHURA, MATHURA 781403 |  Stmple Compietion Date ks
~ ULRWe, TCI16042400000048F Qi of Sempse :
Lab Code I ERDC240620-10 Sample Durstion 50 min.
| Sample Collected by Lab Representative Sample Description stack Emlssion
Analysis Peried 2000672024 to 24/06/2024 Date of Sample Collection 2000672024
ot |
Sampling Detsils -
Sample dravwn on : 2062024
EEIfIiP]'_::d'lll?l'i.pliun : Stack Emission
Sarnpling Time - 90 min,
Sampling Pratocol : As Per CPCB Guideline
Flue fas temperature (°C) 1 70.2
Ambient Temperature (C) 42,3
Source of Emission : Brick Kiln Stack
Capacity : 20000 Brick per Day '
Type of Fuel used : Ricehusk/blomasafagriculture residue/pelletsbriquettes
Operating load : Normal .
Type of Stack : Brick kiln with Square shape
[nmer Diameter of Stack at Port Hole(m) * P32
Height of stack from ground fevel (meter) 130
Averape Velocity of Flue Emission (m/s) L]
Quantity of Emission discharged {m3/hr} - 183204.1
Equipments used : : Btack Kit
E 8.Mo Parameser Linit Result | Permissible Limit as CPCE Guidelines Text method
| L | Particulste maner (PM) | mghm® | 228 Max 250 1S 11255(Part-1)
2. | Sulphur Dioxide (asS0s) | mgNm' | 44 Mot Specified IS [1235(Panc-2) |
3. | Nimogen Diowide(ss No;) | mgNm® | 62 Not Specified IS 11255(Part-7) |
4. | Carbon menoxide(as Ca) % 0.13 Max 1% By Vel ] 1S 13270 |
n:l e
CHECKED BY AUTH&R%HY

Natbes:

>

i

I, The results grves ubove se relmed 10 the 1csted sample, & received & mentioned panamieies. The cusiomer sked {ur the sbove besis only,
2. Respomsizélity of the Laboratury is limited oo the invoiced smouet only.
1 ‘This tesn repon will nod ke genenned sgais, wither whally or in part, wilhu priar wrillen pemuission of e Isboraoey.

i This test repurt will net be oied fou

5. T 1est sumiphes will be disposed off afier e weeks from the daic of issue of test repart, unless until spexified by the customer,

(An IS0 8001:2015, IS0 14000:2016, 1SO 45000:2018 Certified & NABL Accredited Environmant Laboratory),
NABL Accreditation Certificate No. TC-11604

Corporate office: 305, Rishabh Towers, Karkardooma Community Canter, Dathi 110020
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ISSUED TO

Address : Piot Mo, 047, 151 Foor, Black-F, Suragur, Site-B, industzial Area, Greater Maida,

Eﬂﬂmﬂlﬂmlarhw LL.P.- X306

TE-12731

Ph.: (1120-4959379, 7428487670, Mob.. +a1-0010067990, 9643079162, TIBI1H7342
Email 1D : evergreeniab03@gmail com, info@evergreanectab.com. Websits : www evergreenaclal com

TEST REPORT

M!S SHREE RAM ENT UDHYOG
KHASRA NO. 26, VILLAGE- UJHANI BANGAR, TEHSIL-
l.".-HHhTA MATHURA, U.P.

Sample !dantrﬁ::a'lﬂn Mo E EETRFEJEE’{}E.?WES
“Test Report Mo 8 E. Date - -  EETRIE/Z206241035, DATE: 25.06 2024
Samgm_'gg_MEmg-g ; | ﬁs per CPCE Norm's
Sample Description - Stack Emission - !
| Sample Collection Date L 21.06.2024 -
| Sampie Collected by __| & | EET Represantative
| Date of Sample Receipt :. 22062024
| Analysis Duration T ! | 22.06.2024 To 25 IZIEIi 2'024
AMALYSIS RESULT
Reference ¢ EP Act sid.
Sampled By EET Representative
Mame of Plant & Seclion - Stack Ermssion (Brick Kiln)
Emissian saurcs Monitored : Brick Kikn (20,000 brickiday)
Wormal Operating Schedule i B & wihen required
Type of Chimney (Acc Metal) : Brick
Type of Fusl - Coal, Weod, Agro fuel
Stack Height i Metar from Ground Level (mir) - 30
Diametar of Stadk mir ;4.2
Sampling Duration (minj i
Purpose of Morforng ; Assassment of Pallution Lead
Paramedars Manilonng : P, Mow, Co, Sox
Slack temperatse (-5 )
Ambient Temperatura (C) ;418
Stack Velociy MSeC) 1406
Cuantity of Emission (Mm3/hr ; 105308,523
APCS Attached - ) El;a 25 Hydra o
S NO. | PARAMETERS | UMITS ‘ RESULTS EMISSION LIMITS TEST METHOD
s ) AS PER CPCB
1 Particulate Matter (PM) mg.'Mm’ ]?_2 250 IS 11286{P-1)
[ 2 ‘Omides of Nrogen I'I"IQH‘M'I‘J' | =i B ] Mot specifad 1801 1288P-T)
3 | Carbon Monoxide (as CO) % by Vol. 068 10 5 13270 1992
| 4| Suphur Dioxide T mgNm® | 12687 ‘Molspecfied | 15 11288(P-2)
] ol i L
envirg
nzf;f'." o
= @ Sraipy
i o |I r = I
e m:\\'r';;"-i r | & 2
by o Maida i vergree
SHIVANI PUNDIR k\'{;- —A "G"w K Teating LLp
“End of the Repon™ cﬂ-lﬂhﬂn“d 5
andan Kumar Singh
Fagn 1 of |
Barie - 1, Thes ropelt listesd refer only 10 be Tested Sungles and apphcadile poameers

3. Perishabln sampizs will be desiroyed after |5 days of sampling.

4 Thas repod commil be Lend a5 avidence in (e court of i anag cannol D8 ased in part or (Ul i any meds WRhoul pror eemission
A4 Suhjset o Gr. Nolda Jursdiclion

A IS0 9009 2015, 150 14001 ; 2015, 45001 - 2018 Enveranmental Laboratories
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17,
Ecobal Research &
o ; _ Development Centre
jad Rpsasecli Barvicad P LLPI
(A Divislon of Ecobal Energy Systam
COBAL 18 floar, 4/33A, Site - 4, Sahibabad
Industrial Area, Disirict Ghazlabad,
Littar Pradesh = 201004
Emall : seoballab@igmall. com
Cantact Mo.; 01 Z0-44 8305
TEST REPORT
STACK QUALITY ANALYSIS
v Mis PATEL BHATTA COMPANY Date of receipt 20/06/2024
|ssue of test repont KHASRA NO.122 VILLAGE RAMPUR |t
BANGER TEHSIL CHHATA DIST, Sample Compietion Date | 247062024
=3y MATHURA, MATHURA 281403 ' ’
LILE Ha, | T EEE'#:‘M'UW@F iy of Sample I
Lab Code | ERDC240620-11 Sample Duration | 90 min.
Sample Collected by . Lab anrut'ﬁ'lid-.t Sample Description f Stack Emission |
Analysis Periad 20/0672024 to 24062024 Date of Sample Collection 20062024 |
Sample drawn on ; ' - HHDG2024
Sample description : Stack Emission
Sampling Time : 90 min
Sampling Protocol ¢ Ag Prer CPCB Guideling
Flue gas temperature {"C) {722
Ambient Temperature (°C) 432
Sﬁum:l of Emission : Brick Kiln Stack
Capacity : 20000 Brick per Day
Type of Fuel used i Ricehuskbiomass/apriculiure residue/pel letabriquenes/Coal
Operating load : Homal
Type of Steek + Brick Kiln with Sguare shape
Innezr Diamieter of Stack at Port Hale(m) (32 L
Hetpht of stack from ground level (meter) 130
Average Veloclty of Flue Emission {m's) 138
Quantity of Emission discharped (m3/hr) ALk
_Equipments used : Stack Kit =
Sno | Parameter [ Unit | Resui | Penmissible Limit as CPCB Guidelines | Test method ‘
3 Particulate matter (PM)} | maMNm’ 230 Max 250 15 11255(Poet-1)
2. Sulpher Dicaide (2s50) | ~mgMNm’ 46 Not Specified 18 11255(Par-2)
3, | Mitrogen Dioxide{as Noy) | mg/Nm” 04 Not Specified 1S 11255(Pan-T)
4, | Carbon maonoxide(as Co) % 0.13 Max |% By Vol 1 15 13270
LEL]
CHECKED BY AUTHORIZED SIGNATORY
Motes:

I Vi resuls given aberve pre pelsied 10 e fes lod Sumple, os reodived &
2 Besponsibiliny ol thie Luboeaiony is liniied 12 the invoized prsunm only,
3, This gt repert will not be gererated kg, sfier wholly of i i, vl priee seriien penision of the lebseasry.

4, T ber repord will o b wsed Tor may publicyhgal purpose,
5. The beg) samples will be dispod ofF ofler i weeks Bom the taio ol Sive of pes repon, unless gl specified by the cusioines,

*mil.runrl:rs. The eurvioener nsbed for e above 123t only.

(An IS0 9001:2015, ISO 14000:2015, 1SO 45000:2018 Cerlifled & NABL Acoredited Environment Labaratory)
NABL Accredtation Cartificats No, TC-11604
Corporals office: 305, Rishabh Towers, Karkardooma Community Center, Dethl 110092 |
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